Gpen Caurt

CENTRAL ADMINISIHATIVE TRIBUNAL, ALLAHABAD BENCH

ALLAHABAD,

'Allshabad This The 13th 4ay of April 20000

Contempt Application No., 27/20CC
Original Application No. 845/99,

Coram ;

Honible jir, Rafiq Uddin, Judicial Member

Hon'ble Mr, S. Biswes, Administrative Member

Amar Nath aged 35years, son of Sri Jagar
Neth Ham, Posted cs & swecper at P.R.5.
Merua-dech, Veranasi Parmaneni, #/o

Village-Fanditpur, P.S5. Rohaniya,

District-VYeransd. veaneiesspetitioner

(By adv: R.,B. 5ingh )

Ve,

1- Shobh Neth Fendey General Menager,
North Eastern, Railway, CGorakhpur.,

2= S,FP. 3ingh Divisional Railwey
llanager, Narth Eastern Railwey,
Varanasi.

3- Jay Shankar Prasad Singh,
Senior Divisional Personal Officer

Naerth Eastern Railway, Veranasi.
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(By Hon 'ble Mr, Rafiq Uddin, Judicial Member )

1= This contempt application hes been filed
against the opposite parties for alleged disobedience
of the order of this Tribunal deted 17-8-99 passed

in O,A., 845/99, By the scid order this Tribunal
directed the respondents to decide the representation
of the applicamt within & month by a speaking order,
The applicant has c<lleged that no order has been
passed by the respondents despite service of the

order on the respondents on 1(=-9-99,

2= It is evident on persusl of the order

of this Tribunel that the same was passed at admission
stage without issuing notice to the respondents 2

eand without heaering counsel for the respgondentsi

e, therefore, do not find any ground to initiste
contempt proceedings against the respondents.,

However, the spplicant may file fresh O,A. for his
gricvance stating the above facts, The contempt

cpplication is dismissed accordingly.
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